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Bhimasen Panda . 
	

Applicant 

Union of India & Ors Respondents 

Order dated: 21.12.2010 

CUR AM: 
Hon'ble SIjC.I4!MedA 

M!ikcW) 

Heard Sri A.Mohanty, Ld. Counsel for the 

applicant and Sii S.K .Ojha, Ld. Standing Counsel appearing 

fr the Railways, who has already received a copy of this 

O.A. 

Mr. Mohanl.y seecs to withdraw this O A. as he 

wants to make a representation to the concerned autho 

regarding the outcome of the selection test which 

paTti..ipated by him on 10.07.1996. 

Prayer is allowed. 
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